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THE VICE-CHAIRMAN: (SHRI
ARVIND GANESH KULKARNI):
I cannot go on with this ad infinitum.
We shall go to the next item, Mr.
Ramamurti, your party has got nine
minutes. I will give you two or three
minutes more. The time at the dispo.
sal of the House is very short.

SHRI KALYAN ROY: (West Ben-
gal): I did not finish my speech
yesterday.

THE VICE-CHAIRMAN: (SHRI
ARVIND GANESH KULKARNI):
Mr. Ramamurti.

DISCUSSION ON THE WORKING OF
THE MINISTRY OF ENERGY AND
THE DEPARTMENT OF COAL—contd.

SHRI P. RAMAMURTI (Tamil Na-
du): Mr. Vice-Chairman, Sir, the sub-
ject that we have taken up for discus-
sion, namely, the question of energy, is
rather vast and we cannot go into the
entire gamut of the question cf energy
in this short discussion because it em-
braces not only energy from coal, ener-
gy from other sources, but it also em-
braces the non-conventional sources of
energy and the functioning cf the ato-

mic power plants and ail these things

are covered under this thing. But we
are just confining ourselves to the fun-
ctioning of the Ministry of Energy as it
is called, namely, the Ministry which
is managing the largest source of en-
ergy in this country, namely, the coal
sector. Am I right?

SHRI KALYAN ROY (West Bengal):
Yes.

SHRI P. RAMAMURTI: That is
what we are concerned with today.
As far as the atomic power prejects
are concerned, for Tarapur, America
has refused to supply us enriched
uranium, What shall we do now?
I think, as far ‘as this is con-
cerned, the Government of India must
take a bold decision that since the
Americans are breaking their contract
to supply us uranium for the entire
life of the reactor, we are also not
bound by their contract and we shall
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recycle the waste that is there and we
are not bound by the contract and that
contract s broken by the U.S. That is
all that I would like to tell now. As
for the other things, I would like to
go inte them later. But now, Sir, with
regard to the functioning o!f this Minis-
try and with regard to the functioning
of the coal industry, I would like to
say something.

Now, Sir, everywhere in the world,
the coalminer is honoured because coal
is the basis of the entire industry m
the ccuntry. Now, unfortunately, in
this country what is happening is that
for everything that is going wrong in
the coal industry, the worker is blam-~

ed. They say that strikes are there ™

and, therefore, production of coal has
fallen. I would like to ask the Minis-
ter to give us the figures. According
to the figures prepared by the Govern-
ment of India itself, during the last
three years er four years, the man-
days lost due to strikes or lock-outs in
the coal industry have been coming
down very sharply. But, desipte that,
coal production has not gone up. What
are the reasons for that? Has this
Ministry ever found out the reasons
for this? 1 would like to ask: What
is the incentive that you give the wor-
kers for producing more? If any other
country in the world, in the conditions
that gre prevalent in the coal-mining
industry here, the workers would have
gone on strike not for one day, but the
werkers  would have gone on strike
permanently. You ask the British
workers to work under the conditions
which you have created in this coun-
try and the British Worker will refuse
to work About two years ago, the
IO sent a delegation of members, its
Executive Committee to ditcuss with
the Gevernment of India and the trade
union leaders the question of safety in
mines. They discussed with me and
I told them about what was happening
in this regard and they confronted the
Labour Ministry with my information . _
and the Labour Ministry had no an-
swer. Here is a case where safety is
not at all bothered about, where they
do not bother abeut the safety of the
worker who is vita] for the entire in-
dustrialisation of this country and who
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is not cared for. The officers who
have been found ,uilty of negligence,
which has led to oss of lives, should
be punished and Langed because they
are responsible :or the death of
these people. But these officers have
been  permanently  promoted. The
punishment they get is this: The
officer who is respcnsible for the death
and killing of so r any workers—I can
give the entire lis+ but unfortunately,
1 have not got th¢ time now—and all
the officers who ha' e been found guilty
of negligence of Sufety measures and
who are responsible for the death of
so many workers I ave been promoted.
This is the kind o thing that is hap-
pening here. Do you think that
worker will have any interest in work-
ing in these cenditinns in this courtry?
Take, for example, the person who is
heading the coal industry. A man who
has been found corrapt by the Vigilance
Commission, who has been found cor-
rupt twice, that man is now put at the
head of the coal industry and this is
a wonderful thing that they are doing.

SHRI KALYAN ROY: Sir Vijay
Kanungo

SHRI P. RAMAM JRTI: I do not want
to mention the names. Let the Minis-
ter dare deny that Here is a person
who has been found guilty by the Vigi-
lance Commission, .whe has been found
to be the most cor upt man, has been
put in charge of the coal industry and
the coal industry i. reeklng with cor-
ruption from top to bottom. What
else can you expec. from the indutry?
When the workers find that the top
man is the most corrupt man and
when he is put there, do you think
that the workers w1l  tolerate this?
in any other countiry, worker would
have retorted against this, But un-
fourtunately, the Indian worker has
not retorted aga.ast it. I am cnly
sorry for it. He has to go on perma-
nent strike in order to arouse the pen-
ple’s conscience agsinst this corruption
that Is going on in the entire industry.
There is complete neglect of crdinary
safety rules. And ‘here is no inspec-
tion to find outs whether the safety
rules are being enfcrced. The workers
who are most vit:lly concerned with
safety are not associated with the en-
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forcement of safety dules. When I
mentioned this to the ILO delegation,
they were shocked. In Britain trade
union representative are always asso-
ciated with it and there is a psrma-
nent committiee in every mine where
the trade union representative is there
to see that the safety rules are observ-
ed. Does the Coal Minister pother
about their safety? Does he know
anything about safety? He does not
know what is safety. Do not the min-
ers need some safety?How many dis-
asters are taking place in the coal
mines? The gentlemen who is heading
the industry has no heart. He has no
heart becaus you have no heart. What
can we do about it?

Here is a Minister whose interest is
only to give licences or permits to 113
people in his constituency—Malda. Per-
mits for how much?For 36,000 tonnes
cof coal. 1 have heard of no other
Minister being engaged in giving licen-
ces, transgressing all rules. After all,
coal is an ifem which comes under the
Essential Commodities Act. The rules
under the Act are framed by the State
Government as to whom to give coal
and to whom not to give.. The cértifi~
cates have got to be given by the State
Governments. All these wil] have to
be given by the State Government,
But this preccedure is bypassed and
here is the Minister “who issues per-
mits. Is that his job. Dces Malda-
district require 36,000 tonnes of coal?
Has Malda got any important factory?
The only industry it has got is the silk
cocoon. It does not require steam
coal. What is happening to the steam
ccal that is given to this area which
has no industry? It is being smuggl-
ed across the Hooghly to Bangladesh
becaus there are no industries in Mal-
da. Here is the Minister whose job
is to issue permits. He does not per-
form his legitimate job. But he is
issuing permits that such and such per-
sons should be given permission to
run coal depets. Is that his job, I ask.
What is his work? This is the kind
of Minister we have got in the Coal
Ministry. Naturally, the officer who
is heading the industry is bound to be
corrupt. What can we do about it?
Here is a Minister who is sitting and
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blinking at me. The whole country is
asking why this Minister is doing such
things. There must be some considera-
ticn for it. You can shut one man’s
mouth. You cannot shut the mouths of
the entire people of this country. To-
day people are asking this question
why this Minister is indulging in such
things unless there is some considera-
tion for it. You are under cloud. The
workers are feeling -that the Minister
in thig Ministry is undercloud. The
working class people who work
hard and wWhg make their
living with  their sweat and
toil are not prepared to tolerate this
corruption any longer. T think we have
to organise a strike against corruption.
Till now they have been organising
strikes for their own betterment. A
time has come for us to take some ini-
tiative and organise strikes in the coal
industry on the question of corruption
at the level of the Minister and other
officers demanding action against them.
I would request the Prime Minister to
remceve 3 Minister who is under a cloud
ang who is guilty of charges of corrup-
tion. I would demand a public enqui-
Ty by Members of Parliament so that
he can cleared. In his own interest
Iet him get cleared.

He can offer himself for that Let
him get the clearance. TUntil he is
cleared, let him quit this thing.
Suspend some people. Let him be
cleared of this Ministry. This is the
minimum thing that has got to be
done if the coal position ig to be im-
proved and if the power production
has got to improve... (Time bell-
rings).

SHRI V. GOPALSAMY (Tamil
Nadu): Mr, Vice-Chairman, Sir, I am
thanktyl to you for giving me this
opportunity to take part in this
debate on behalf of the DMK Party.
This is one of the most important
subjects which we are discussing to-
day. Sir, the word ‘Power’ plays a
most dominant role both in politics
angd economics. Of course in this
debate we are concerned with the
latter. ‘Fower’ ig the spinal Chord

-
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of a country’s economy. That is why,
Lenin the Great stressed the need
for electricity as the road to pros-

perity. Sir, the Chinese may differ.

with the Russians on many issues, but
they have got a correct lesson from
the Russiang in the field of eleciricity.
That ig why, today China is the third
largest energy consumer in the world,
next only to the US.A. and the
U.S.S.R.—just aheag of Japan. But
what about India? I am very sorry
to say that India ig one of the smallest
energy consumers, What is the
reason for this. As the time at my
disposal ig ghort, T shal] not go into
these details. But I would like to
bring to the notice of the Government ™
certain important points which have
been made by Mr. K. C. Khanna in
an article under the caption “India
Faces A Gloomy Future” in The
Times of India dated 25th March.
1980. He says:

“India, for instance, invented the
biogag plant for the efficient, cheap
and easy conversion of cow._dung
as also other animal ang human
excerta—into 4 clean fuel for cook-
ing ag well as organic fertilisers.
But over the years, the Chinese, not
we, have been making good use of
the device. During mid-1977 4.5
million fermenterg of different
c/apacities ranging in size from 10
to 100 cubic metres, were operating
in China. In India, in contrast the
erection of 100,000 such gobar gas
plants is still the ambitious target
to be achieved by 1981

“In termg of coal replacement,
India produceg nearly 30 million
tonnes of cow-dung...”

THE VICE-CHAIRMAN (SHRT
ARVIND GANESH KULKARNID:
You are wasting your time by read.
ing this out. He must have seen it.
It is better you give your own sug-
gestions.

SHR1 V. GOPALSAMY: It says:

“Similarly, we have done little to
tap the waters of small reribulets
drains and natural waterfalls tio
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tap the waters of small rivulets,
drains and natiral water falls to
generate low-cost power. Though
#m Bharat Heavy FHlectricals hag the
capacity to manufacture mini
generating sets with capacity of no
more than five kilowatts, the orders
it gets have been few and far bet-
ween, China, ¢n the other hand,
has already ererted @g many as
70,000 mini hycroplants, with an
estimated aver:ige capacity of 45
kilowatts.”

So I wwoulg like the hon. Minister
to study how Chiia hag improved in
this respect. ‘

Then, Sir, T would like to draw the
attention of the hon. Minister to some
of the problems facing the atomic
power plant in Kilpakkam in Tamil
Nadu. In the ye:.r 1960 the deci-
sion was taken to set up the Madras
atomic power plart in Tamil Nadu in
the Central sector with a view to
meeting the needs of Tamil Nadu, Sir,
twenty years have passed. They
have not yet completed the task; two
decadeg have passed. Even now they
have not completed the work. What
is the reason for thig delay? What is
the latest time schedule? 1 would
also like tg know from the Minister
whether the new time schedule will
be gdhered to. I would suggest some
special squad shoild be set up to
adhere to the nev time schedule and
at the same time o into the problemg
facing the atomic power plant. 1
woulqd like to bring to the notice of
the Government another thing. What
about the safely ineasures. This hag
become 5 serioug problem not only in
Indig but in weslern countries and
countries like America. America is
a far advanced co intry with advanced
science ang technology, where some
serioug accident .ook ©place in the

——%“Three Mile Islard” Atomic plant...

(Time bell rings). When there, was a
a report gbout radiation due to
leakage, this was first denied by the
officials. The people were in panic.
Even Mr. Carter himself visited the
plant and said thut there was nothing
wrong. Ultimately, after some

b
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time, the accident took place and the
people living in the nearby areas
were asked to vacate. It would be
interesting to note that a film by the
name “The China Syndrome” was
released just two weekg before the
accident in which the story narrated
a similar accident in an atomic plant
and that led to huge uproar in the
Uniteg States. Ultimately that was
caused by a srow-down in installation
of the power plants. Therefore, Sir,
we have to bear in ming that proper
safety measures should be provided
in the Atomic Plants which are
installed near populated citiegs like
Kalpakkam near Madras and Tarapore
near Bombay, So we have to think
about it. Even the advanced countrieg
are worrieq about the safety mea-
sures. We have to be very careful
and cautious about providing safety
measures. (Time bell rings)

Regarding the problems of thermal
stations, ] would say that the thermal
stationg jn Tami] Nadu are at Ennore,
Basin Bridge and Tuticorin. Energy
generation from these sources aver-
ages about 3000 m.u, per year. Com-
paring the original estimated figures
of supply from these sources in 1979.
80 with the latest figuregs available for
the same year, we find a gubstantial
decline in the case of all the three
sources, particularly Ennore and
Tuticorin. What are the reasons?
Since its inception in 1970, Ennore hag
been a problem thermal station. Out-
put of energy has invariably fallen
short of the capacity every = year
owing to one difficulty or another—
breakdown of machinery, lack «of
spare parts inadequate supply of
cooling water or coal, labour troubles
and so on. It ig said that experts are
being calleg from Czechoslovakia. I
would like to point out that our ex-
pertg and our own technicians are the
pride of the world, Why can’t we
give expert training for our nation
technicians? Why should we depend
on foreign experts? After all, BHEL ig
supplying machinery to Ennore.
Therefore, T would like the request
the hon. Minister to give his attention
to this problem,
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THE VICE-CHAIRMAN (SHRI bly. This is due ty the various

ARVIND GANESH KULKARNI):
Mr. Gopalsamy, your party has only
six minutes.

SHR] V. GOPALSAMY: The pro-
blem at Tuticorin is the shortage of
coal or inadequacy of coal handling
machinery at the port. What ig the
problem? Ig it because of the failure
of vital equipment such as genera-
tor?

I would like to wurge upon the
Minister to give clearance for the
- early execution of Mettur Thermal
Scheme in Tami] Nadu which has a
potential of generating 420 MW.
Another proposal to jocate a thermal
plant with a capacity of 630 mw in
the North Madras based op coal from
Singareni hag to be pushed through.

THE VICE-CHAIRMAN (SHRI
ARVIND GANESH KULKARNI):
Mr. Gopalsamy, you have tp finish
now.

SHRI V. GOPALSAMY: I would
like the hon. Minister to look into the
Pandiyar-Punnapuzha scheme. The
Hydro power at Hogenekal Upper
reaches of Cauvery should be taken
up immediately, Thig should be de-
linked with the purview of the Cau-
very water dispute.

1 hope, the hon. Minister will look
into all these problems.

SHRI s. K. VAISHAMPAYEN
(Maharashtra): Mr. Vice- Chair-
man, Sir, I am thankful to you
and the hon. Minister for giving us
this opportunity to discuss an impor-
tant report. Energy has a vital role
to play in the economic development
of our country. It ig glmost lifewire
for agricultura] and industrial
growth. But unfortunately the per-
formance of the Ministry of Energy
hag come in for criticism during the
last two years. But the situation has
improveq since January 1980, Only
two or three States are having power
problems. Otherwise, the situation in
other States hag improved considera-

measures that the hon. Minister has
taken to see that the power cuts are
restored.
should not lead us into complacency.
Let us not forget that the energy
demandg are going tp increase every-
day. The demand is going up and

up. So, we should try to plan our

energy policy in such a way that we
try to meet our demands.

It ig generally considered that the
two functiong of the Ministry as well
ag the State Boards are generation
and distribution. But, according to
me, there ig also a thirq function for

this Ministry and the State Boards. -

And that is, whatever energy we
generate, they should see to it thatit
is conserved gg much as possible and
an optimum utilization is alsp made
of gll the energieg that have been
generated.

Sir, if you look at the transmission
losses—Hon_ Mr. Ozha has also refer-
red to that—we wil] come to realise
how important this third function
is. Sir, I have got a few figures and
I will just quote them in short. These
are the figures of 1975. The percen-
tage of losg in Andhra Pradesh is.
26.15; it i 23.4 per cent in Bihar;
24.32 per cent in Haryana; 16.26 per
cent jn Maharashtra; 20.65 per cent
in Punjab; 28.57 per cent in Rajas-
than; and 26.36 per cent in Uttar
Pradesh. I have also the figures of
the previous years and I do not want
to quote them because the time is
short, And what I find from these
figures is that the percentage of losseg
has increaseq in each State. And the
average losses in transmission and
distribution have increased instead of
going down. And, if you compare
these figures with the figures of other
countries, you will find that the
transmission losses in our country are
the highest. I have got those figures
also but I do not want to give them
because of want of time. This is the
function to which we must give our
very serious consideration. Of course
there are grounds and reasons for
Such a state of affairs. We have got

But, at the same time, it

v
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a far flung disti.bution system and
no coubt it resulls in thege transmis-
sion losses. But we must pay atten-
tion to see that these Josses are at
least minimised. As I have pointed
out, these figures show that the losses
have increased )ver the last eight
years. So, it shoulg be one of the
functiong of the Ministry of Energy
as well as the “tate Boards to see
that these losses are brought down.

Sir, the nationa] grid is one of the
ways in which lhese losses can be
reduced. A national griq will regu-
Iate the distribution of power and at
the game time it wil] minimise these
losses. I know, today there are
inter-State links. But we shouig not
We should see
that thig national grid comes into
operation as qui-kly as poscible, and
the Minister should give top priority
for having a neatiomal grid at the
earliest.

Sir, the most ‘hallenging task be-
fore the Minister is that of the rising
demands. Ag I have said earlier, the
demands of energy gre going to rise
both in the agricultural and industrial
sectors, ang there is the need for
increased generation capacity, No
doubt, there are sources like the
nuclear power s'ations ag well as
hydro-power stat'ons. But they have
their own constraints. And due to
these constraint_-ve may not get the
power that ig requireqd to meet these
rising demands during the next
decade. And at tre same time we have
large resources o' coal. So, we should
plan our strategy in such a way that
we rely more ard more on thermal
stations. Even if we have got to
eonstruct super-thermal stations, we
ghould try to do -hat becausa the coal
resources are in .tbundance, In plan-
ning for the coriing five years that
must be dnne by the Ministry of
Fnergy. The hor. Minister must plan
for five years or even for a decade.
A remlistic assessment of the de-
mandg from each  State must be
made, From the experience that
Maharashtra gained, what we find is
that even if we give a certain assess-
ment, that is lowered dowa by the

i
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Planning Commission. Thig should
not be done, I may clearify this by
giving a few figures ang I will just be
briet in that. For 1980, the installed
capacity of Maharashtra hag been
3,547 MW and the unrestricted demand
would be between the range of 3,500
MW and 3,800 MW. The Government
of Maharashtra and the Blectricity
Board have given their own estimate
for 1985. The installeq capacity would
be 6,672 MW and the demand would
be arounq 6,500 MW. But the Plan-
ning Commission has allowed only the
demand for 3,850 MW which is the
present unrestricted demand. So, this
particular attitude of the Planning
Cormmission in lowering down the
targets should not be there. It must
take a realistic view of the demands
made by the each State. Then, Sir,

[The Vice-Chairman (Shri R, R.
Morarka) in the Chair]

thers are regional imbalances. Hon.
Member Shri Bagaitkar referred to
this thing ang pointed out how in the
North-Eastern region the installed
capacity is miserably low. It js not
aven 1/20th of the installed capacity
in other areas like the Western Region
and the Eastern Region. The North-
Eastern region hag got a miserably low
installed capacity. As a result, it is
very natura] that the rural electrifica-
tion programme ig at its Jowest, So.
thic chould also be looked into and this
imbalance in the different regions, so
far as the installeq capacity js con-
cerned, should be removed.

Then, Sir, there are other alterna-
tive gources of energy. We have got
the bio-gag plants and the golar en-
ergy. I have come across an experi-
ment in Banaglore where the Institute
of Science is making an experiment
with the bio-gas community plant.
The idea is that the electricity will be
supplied to the whole village as such
through one plant. I hope the hon.
Minister will try to find out more
details about this particular research
experiment that is being done at the
Institute of Science in Bangalore and
gee that if it is working well then it
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should be evolveg further ang made

more economical so that the bio-gas
community plants are established at
different places. /

With regarq to the rural electrifica-
tion work, the Ministry and the State
Boards have made good progress, The
Rural Electrification Corporation has
invested, according to the Report,
about a thousand crores of runees in
the last eight 1o ten vears. This is a
real good work which is worth noting.
But the work of the Corporalion gs
has beaten stated in its objective,
must be more in the dry farming
areas or chronically drought prone

areas or the backward  areas.
In the Report of the Minis-
try of Energy we do not have

the break-up of the work that the Ru-
ral Electrification Corporation has
done in so far as the dry farming
areas are concerned and so far as the
chronically «rought prone areas are
concerned. I hope that the Report of
the Ministry of Energy that will be
presented next year—the  Minister
will please take note of this—will
give us the break-up of the work done
in the drought prone areas, the
backward areas and also the dry
farming areas.

The last thing which 1 would like 1o
say as a sort of suggestion to the Mi-
nister is to see that the two units that
are there in Maharashtra, namely, the
Parli and the Ujani, shoula be com-
pleted early. I come from Maharash-
tra and there are the two pending pro-
jects. A set of 210 MW is to be adred
to the already existinz Parli thermal
station. In Ujanj there are two sets
of 500 m.w. These projects have been
sent to the Central Governmrent or the
Ministry of Energy. I -wish that the
Minister gives his clearance early, We
have got to see that the projects that
are sent here are cleared. I hope
that the Minister will see that these
two projects from Maharashtra are
cleared. They are both thermal pro-
jects. With these few observations T
resume my geat. Thank you.
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'\/DR. MALCOIM S, ADISESHIAH
(Nominated); Mr. Vice Chairman_ Sir,

! 1 have to make my observations in

“regard to three things. TFirstly, T
would like to speak gn the guestion of
energy. I think the term ‘energy’
refers to some [2 areas, namely, ther-
mal, hydel, nulear solar, kio-gas geo_
thermal’ tidal, wind, oil, firewood and
animgl power and human power
energy. I think that in what we call
the Ministry of Enerzy, we are only
aealing with two of these broad areas,
namely, electricity through thermal,
hydel and nuclear ang coal. So what
we call the Ministry of Energy in our
country is really not the Minisiry of
Energy which ig de~aling with a broad
spectrum_ but cne which is dealing
with g much narrower area. Here I
must say that many of the things that
I wanted to say have been said by
hon. Member, Shri Pant. I think there
ig need for some kina of 5 co-ordinat_
ing machinery. He has proposed a
unified Ministry of Energy, covering
the whole area, I do not know
whether that is possible or not. But I
think, in its absence there is an urgent
need for an Instjtute of Energy which
would present an integrated picture tn
the Government and to the country in
regard to the energy programme.
The energy shortage is a much more
serioug problem for us in India than
it is for the United States and other
western industrialised countries be-
cause we are at the take_off point and
energy shortage will arrest our deve-
lopment,

The second comment js that the re-
port of the Ministry of Power 1979_80
which I have read with great interest,
refers to the sad record of electricity,
electric power for 1979.80. Tt i really

much worse than the gmall growth of.

over 3 per cent in installed capacity
recorded in the report. I would like
to refer briefly to whii happened in 8
ot the major States. In Wes: Bengal,
during the year there has been no
vower at night in the month of March.
The average load-shedaing was for 16
hours ang this serious power shortage

LA
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led to interruptio is in the gas turbines
of Haldiag and Calcutta. The indus.
trial loss, as a rsult of this, is com.
for West
Bengal alone, Rajasthan had power
cuts ranging fror1 10 to 50 per cent,
ana included the exempted categories,

like, hospitals, government offices,
schools agnd colle teg small industries.
etc. There was no domestic power

supply in the State belween 7 AM.
and 6.30 P.M. DMassive power cuts in
the eastern state; led to very serious
cut in steel prodi ction. In Karnataka,
power cut during the year ranged bet-
ween 40 and 60 per cent, anda at one
point for a few duys, it was threatened
at 100 per cent. In U.P., similarly,
power cuts resulted in generating 20
million units instead of the normal 40
to 50 million ynits and losses for one
month alone wer: computed at Rs. 100
crores in industiial production and 2
lakhs unemployel. TEven in surplus
State of Orissa a1d normally adequate
Andhra Pradesh upower supply was sO
low that jt resuted !n delaying the
fertiliser plants 1t Talcher anqd Ram-
gundam from gcng into commercial
production. In !Tadhya Pradesh also.
the load-shedding led to serious cut in
Bhilai stee]l production. Bihar had to
introduce power rationing in crder to
save its rabi cron.

Now, this is the kind of thing that
ig not referreq t. in the report, which
is at least the el \boration of the very
small increase ir production, in elec-
tricity productici, that is reported
during the year.

The point I agn making is as far as
thermal supply i3 concerned, the poor
performance of thermal supply is not
due to coal shortage, If I read the
report carrectly, on page 6, para 1.9,
it is reported that during the year,
theremal slaticns received 34 million
tonnes against 1heir normal full de-
mand of 37 mil ion tonnes that is,
97 per cent of the requirement of
the thermal plants had been met
during the year. “If that is so.
ithen 1 think the reasons for the poor
performance must be found some-
where else and not as is believed, {hat

]
e
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the coal had not reached the thermal
plants and so on. Especially, in my
part, in the south, that is due to baa
management bad operations, break-
downs, theftg in the fransmission lines
and losses. These gre the real reasons
for the poor performance. The revort
does not highlight these real factors.

Now I find from the report that
hydel generation is :eported to be
44.3 per cent during the year and ther-
mal generation 48.5 per cent. Now,
from this, if we deduci the losses of
20 per cent for thefts in iransmission,
the actual availability bolth on hydel
and thermal, becomes 30 per cent of
the installed capacity. Now, this is
really a very serious situs-
tion, I end with two ques-
tions. One is in regard to
thermal efficiency of coal in various
countries. It ig 44 per cent in the
United States, 42 per cent in France,
35 per cent in Canaaa, 39 rer cent in
West Germany and 53 per cent in
Japan. I would like to know: What
is the efficiency of our coal in India?
I tried to get this information, I do
not know whether the Ministry has
this information. This 1s 4 kind of
thing where really research is peeded,
and the kina of thing suggested by
Mr. Pant that we should have an
Energy Institute would help ys in
meeting this need. May I end by
saying that one conclusion which 1
draw from the report is that there is
need for increased investment in both
hydel ana thermal generaiion? I am
not sure, after reading the report and
going back fo the 1974 Commitiee on
Energy, the 1979 Working Group and
so on, what exactly is being done in
real terms what exactly is the record,
in regard to jncreased investment. I
see we have a record here of what is
being planned. But what actually is
the rate of investment? I think, invest_
ment in installea capacity is going to
be a major issue in future.

Finally, on coal I have just two
questions. One is, I see a growing gap
between production and demand. In
1979-80, the production was 103.93 m:l-
lion tonnes ang the demand was 119
million tonnes. For 1980_81, the esti-

2 P.M.
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mated proauction, the targetted pro-
duction, is 113 million tonnes and the
demand is 122 million tonnes. Now,
there is another little snag here. There
is a gap between what is called pro-
duction and the actual despatches,
what reaches the consumer. Here the
only figure which we have is that in
1979-80. the production was 103.93
million tonnes anda the actual despatch
was 09.48 million tonnes. There is a
gap of 5 per cent even between what
is produced and what is despatched
and a gap of 20 per cent Letween pro-
duction and what the cansumers
receive, My question is, what happens
to this big gap betwean the production
ana the demand which seems 1o he
around 15 to 20 per cent? We have
not imported sixteen million tonnes of
coal during the last vear in order to
meet this gap. It would be good if
some account is given of the effect of
this gap on industrial and other geve.
lopment in the country.

The other point which I woula like

t: refer to and which has been referred
to by other Members, is that is one of
the major loss-producing public sec-
tor industries we have in the country
and it is reported here that some
Rs. 175 crores of non_Plan aid, budge-
tary aid, had to be given to the coal
industry and the reasons for this, I
believe, are:—(these have been listed
py many Members and I would recall
them) (1) corruption (2) inefficiency
in management (3) surplys labour.
~ But I do not know if any body has
referred to something which the report
hints at. This is, really, that the time
has now come to review the price ot
coal. As long as that is not done, in
spite of the other things which we
might do it will still be a loss-making

industry, Thank you.

st 13T AT ATZA (I T2W)
JqmareT WEEW, UAKT A BEA
& warerT F 4TI O AHT FQ@ gD
AT gEedt & FE A 9% s
greteg fear | & e fowfes
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¥ g¢ fagaT TxAr angar g7 fr aq-
AFAAA A AqT FuS foo g, a9 @
7 7g 2@t § fv oogiv ao@w 3w
arg & sare feorn § 5 qael @0
SAiwA AV ¥ART @), 99w Frafyye
{1 3F § AR FAX T GLAIA
7@ | g foafesr & o =0 f&d
wr & T wa-fafeq § m< faw ave
¥ g@e d qgw fwfaeeT Y googan
¥ ag-wRey amE arfs 3w fawy ox
T qeqar § fa=e fRaT s ww
FTH IITT FF | 79 AR g TFIL
¥ uastt wfaat =1, St ofemi
gEReA agi 9¥ gHT, 99! aqifyq
FII T TGTH FAT T 7 AGLAYN A1
FE  gAAAT § BF qUF AT I
IR g | SRie #Er fi —

“The gap between the demand and
supply is ever increasing, 'The rafe of
growth in generation should be &t
least 10 per ent ahead of the growth in

demand.”

& quaAar § zadr eI H @ &
BATY Y ARTAE aW( ) W
gt i & fad ot FrsEr san,
I J1T A GIFST AIGAT TN IGR:
faq it etize =t & fae, G §
s frg w1 § 0 Pt o
TAFT IR AT XA T S® T
S §F FistAAl 9T FH OgE FrAAT
@ sk fag e Tue wee A
STECT QT AL T I F I 0T
ve wAdr v g 8, AT ¥ o
T FT gers fear onar § 4 fE
gga faq gigfmmm @ € Jo
gar &8 1 # @ ¥ #ga
9 IF g AN R TF Gy
aaw & a9y arfy = o s
foelt v Y 19 § & 9y gwy
feegl 1wt F wwrg F 70T, wIATH
X W Mg ¥, W H
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TFET T 9% AT AF FAE FETH
Twaral & fer og2x & =y 5
S&T & | fwe 3% Q. oo St
gFz 1 ¥ f ¥ SO i HO§
auaat § giwt uw faegenmdt sat
dFe § Ie% Wy § Aoz@ A
g 2w & aff afer wex wufafe
farfag 3o & faleg § #ic o9

q" @R & g9 g7 W g yfww

H w99 3w H A 3gr, AW AT qEH
¥ ard g Wl SAE A ¥ a9
3 S A AR o B X
Fife gar e Fafedt =T gor
gfegsian A2t BrarsT @ & oA
DA q&F FU GHA H TIAE | UF
AT gMIT = LB HT AAGHT AT
gAT & FE R | IF Tl 1T §, AR
OF TU9YT 20 WW! F90 T F
T WOl AYq gQ, "RET FT
I T | 9Fg § SAY STAAT gl
g fr dfwie o7 F9—md T
FT & ? AR ANE AT CEH &
a7 F1 ¥ Afsg =8 ;o o= B
I AT, =T FU¢ q A9 aF awg
FTH & 72 | ¥ 999 Tasie &
e ¥ @ ¥, FTET F F AT
@ E Her WA AT @ §
A & 379 yewt =nEar §, S E
TN H, @ T FH FT FAE, F ST
FTH T ¢ 187 AT q83q € 2 7 31
Ja fergeana & @t ST F qHES
FE I AfuF § | fow gwwr ga-gia-
g1 ST € 57 @Y SEHT M SAH
qHEAT T F17 GG gqa § FW
FIT AT ASGT F AW F A
T &1 TFAT | U AEIATSSE 8FT I
I #1 AT FT qT WT {, ITIA &V
ga-qaT FTFH A9 TIW 39 WM-
qATEST FFI ¥ AWET o ;9 & |
T ¥ oY fzrmg & & 1€ FEw
BT | W FRfAeE qET T G
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g & Frer v # mwr o a®
¥ 419 a1 IR AT AGIFAT | A
frdY woige & fgenw fagar & asr
oy §ifaq g1 s ar FaT BIE
Sg®! {awtw gxar § 7 1 AeEl
AL T, w9 FL OMT GERY
# qFGT GAT | FT I9F f@mE
FIE FYAGT F7 ST TFAL g | WU
UF wwgl * fgams sadt &
ST A7 FEEAAT TS AT GHAT T
ST g | g% ¥w ¥ few mgw g3
B gUy § | FIT WIOT 7 ¥ T
Fgv ¥ feafs & gmic 7@ 1 @Far
1 & SrTaT wEar g, S faewr
3 @A FY GEIT A TH WA T
feafa o 1wy ST TR W HET ¥,
= Ay AT T, SRA o grEr
g feafa &1 &8 gwEer a3l )
fa®  sa® wiwd fide g€ o 1 S
AT MR MST F| WHET TH GHT AT
ag Y W1 ST AT |

TF qo 957 MaAT§ 1 dToTF oF 0
TAo ¥ &1 Ag0 AT &, dgl g
/T & ST & F€ B 9T STl g |
1 A dflo go &0 Tro F wSigdl T,
FHITAT ®7 a7 wigwrlai #1 led
fofar 573 ? 4T 9 www § A gl
gt ®3 W AT AT geend FT
§ SaET GuHEG PHT AT § 1 T
Ty, Fregaewe gfeer fafwee wer
¢ syt § werfes g gew ko™
g afem @y 3w & foad we ST
gond fad g, o fom convee # oY
St W gewi€ & § gw e dewA
ifem fafwes & & wwmar § was
A & e, wE A gEWET
T § afewr 9§ g AmA wOE
fear &)
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FA AT AT Wl & 7 i =gt &
AFZL TA qIE &1 AAT FH IR @
§ 7 qremas, Y THT ¥ B gIE
#dqz war g1 Agi afaga ¥ A
FL AN TREG &3 @ § 785 &
fs 921 | 2% & F@ar qlaT § 1399
F1 A qfqaem g 9gt ¥ FHIIE A7
faqd a7 w99t FT € § 1 UF
FIHY F7 TT FF fegr w@rar 0
w39 & T ST &7 g1 far Sy
AT Fed @ T9 JFIHT F N6 =0
XA TIET F L W IAHT TEd
FIA ISTET ATEAT &, TIST FHATAL
* fea® & F@T AT ¢ ar 9
39% f@am aw a® ¥ I ama
g &Y faaga wag, oo giwas
§ ¥ qawHz 31 feqramew &0
=agd & foag £ 45faw st
frey oY HITAT AT FAAIT T
F favg $@ 7 #X 9% | 3@ aw@ AT
FEATA T AN I FET A@I 8
fe arr  Auaawgee 9 g @
ST gE B BT & 1 ATY FEN F
g4 H qw #1 faaAtr ¢ o g€ 8,
fSaaT g9 W gHT § 9% WY IO 2
fr gaR 2w a7 fawg, g g9 W
IART 37 97 gefeg & e mmanm
F G A T IqF! AGAATES  (FAT
ar ? A wwEt 97 g el F
gt &2 fear | g3 ag &1 a@E@
garar &1 w®r 2 fa sz W o«
F1g WY fafaee sedy ¥ waw 7 w5
HX N AL 97 F § <qH1 7 wig
7 ® | wWR gafan sraier wm-
AT aFNf@t § faars «a s3ar
g 1T @@ 1 ad s g fag
T AT AT WA A WS @y TS | 7
ardle Gift S @ M geE} & T
TgM i W AmTAEss v g
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19 g1 TF, SWEA g1 ¥, WErEll
aurg @) & a1 wF 9%W 93H Gew
M7 AW} FT LESAT-SFAT GIAT |

FIA & AT H wl NHAT AT
g @€ ¥ fr aga =afgs wagz «n
gT & | uF ANAATEI g« Ay
gfaat wT & mefagt 1 &t 17 @
foefr ard@t & gfaws ardt 7,391
AW 7 A T fgr | gaar sarer
T T ¢ (BT 4t/ 1 gEm |
tagEieen foaar g ag wdY wgRA
Fags 1 fasa swy ¥ faas AW
i7 gifer @Y A ? ua fegiwd
AT-gifae w@gr &vdr €Y |\ §F AT
g & Ua v gz @, §Teifav
B, aATE AT @A, T F A @A
ITRT g fzar @, = q4E-
Afag @t 93 91 fgegEma F AFA-
TZ {1 TTo0 To TTE HIGHT FT FaT &7
ST m3dr, dfea sd Sed F0 ad
AT eqTET frear sr vgr EEue
F ogd ¥ oar sywr formerd Far
+7=71f@t 97 4@ &, sua favwardy
Fgr gfrma ov o & FAr TEEY
forarr gt wfgamfwdiav, gevaEss
97 g WA 7 #T FEA I IR
T2qT ST T@T & P F aY 5@ mivaEw
fr faw ¥ ¥ sama frwar § ¥
F2T F qATH +HAE@T & FFT T
THIHEE 97 918 9ZA1 Tilgd | 9%
Far fawar g 7 s Fmw [Awar g
g ST T AT G, BT H Ay
g, AT g SAFT AFTE WA FgaAT
IAT AT, STH! JAealg ¥ UF g
a7 %% @@l g gwar (BT SeyraA
g ¥ fau geafes 3@ @, Fm
fed%e & fu  ®m o¥  gafag qar
Ay aaET S w@r g fr e
Fr STt ®1 a9z fRar 9T | FE

b
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e F faw 17y & qe wAEoge §
T FAS FT & g1, NG fawelr @1
ga | me 7 wgar sear g fa
fegea @ faoeft a7 swg &
#79 wfgs @ 19 giwg gz TmA @
g wdr Fegferz i@ &1 wiaw
IAFT, FTETT UF &7 WA g
T H GUF g AT AT W FWT |
T ag SAMA G 7A@ ¢ T amfEr
F1 dfas fan % fau fasdr fas &
g 1A T T SH 9T agw &
fo =gl 1 gorlazfed) ac am w
AEA FL BT | aRgdT Age & A
&7 Sfrad AT 37 w41 g, ATET 37 9T
SAEY AT A §

FRAT w7 faafl fox § omarn
aar-—8 wgE =gar g fo " S
EARA E T S A
fagvo & fagiz g7 93 &< fom a7®
giger 3T @1 v & ag yAT g |
wicfar i &, g€ miww
8 %1€ goinz & wmF v fome! =g
T 1 g8 T gaEr g, gW wEA
g L AW g9 F Fraer w1 AlEA
e agy fumar | osET wgm &
faaga &, T SIaragy ) oArE |}
WSIHIT el AST Rl § | =R
FIZT JT Agl T@WAr gl (RAET |
gafar &<t & 3 ;gf o= FET a0
&7 g1, agl fewis T gwng &r
gar oA ogwr @ mfed &
wigfen i@ & S FEEd
ST §, Fraqifea tARe € F
foaaT Fmar wig, Hfow, Hw § )
afaq wo% wnar ff gav srfw &,
e AN § fs a0 Fme #7798 €,
famat of 3¢ fawey & oftww A
grom | & 'V &y " S el
& wifed | WwR g Fawr WS
& w7 Az § 1 ag AW ¥ fau

(R
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HiGw Te-9% T AW | vy 5y
Zd 4 FEEl & AWM ) ag w9
F1 W UTET AT § 4 .97 ¥ MY
A OTF FrAAr FRY G0 g
4% AT 3T LA F1 AT F
AMAE AT mgF WT g7 Wy 78
qTE T GEAT | WMYET Twa (g
Tat ;T ROFT AT (/A mar a1 ge
UL AT | WAL HIAIT H oav gy
TT AW § AW F1 KgAT {2ur qur
qr 3"H quE a7 § ? (Interruptions)

THE VICE.CHAIRMAN (SHRI R. R.
MORARKA): Order, please,

At AR AW 1T TqG eyl &
THAE 94 FET YIAT | OWF  3IFw
37T § SFET A § agl &
TN qE FME g AT HT #Ear
17 gait magya, 3y FAA FW FY
Wt w1 @ W A 9T g
A FY ARG TGAT | MR Ho Flo
Txo #1 wifagr § fa dwE Fmm ¥
AIEE AT & wAA AT G T
agl & WM #1 3T TS FT FAT
wgga gy @ afa agt ¥ W
FRlE AT T WAN EWF, Aamy
W@ ... (Interruptions) wgt &
QWWE HToTTo THo AT F7 =519 4T
2t ®W 4T Tgr;:; zafay a8 A
g1 7 § (Interruptions) SF. . .

THE VICE-CHAIRMAN (SHRIR. R.
MORARKA): Order, please.

Y TR T AT . I a7 g
Y e @ A gy HT FE CAS G
fagar | € AT ATEAT 97T S F,
Afwa & agt a@r 77 fom a@ &
Ffaxdr Fr 7§ ag a7 ® 9, f=gy
@ #1 e # FUa T ag wg
w8 @ A N JE vsAfaw aF =g
FLTE A, wawr @7 a7Ar sfgya,
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[t e @9 A=)

AfeT ST gma & A aar gafag
T @ F @rq 73 g gha fr
AT T G GO0 7 797 FI @
& araar § fo o 3@ I ¥
AT § | A I§E @l § A%
zafad & wga =mgar g frawams
F1 T AT T FT I L L

‘(Interruptions)

THE VICE-CHAIRMAN (SHRI R. R.

MORARKA): Order, please.

sEAMATE R f - (¥
HTIFTE LT AT a1 wudll g st g
agi v 1 faafa s aar 2w &
fo oy G Fmw F gAfglqey
F€ % AITad FAT & 9ra¥ g"uS
Tz I T 9T @ & 1 AT AR
T AT F50 F a7 ETSAT F %A
FTa & ux afawr g1 & g
qtfs 1% qee dqtg § HEGFIC @
T AV ART &1 FLHEIT G HAq
T | TG FEE FAT IR TG 7
fae gFaTe T Ao 2, € WE TFE-
vzg w5y & & agh & qraw gredw
F q a1FT 3@ f5 7% Fv @ @
T 4 A FSF § AT @ E
ar § T Fud aFT & yg fRrHa
gT €, 35% a8 9K gl § fr ag
ST & 19 AT FT 9T qrA ey
F R LT A AT FaT 98 sfeT
g7 7 ¥ JUAA; MRATE L FN @
oA aTg & ferar wga § 7 %7
T UFIIEH FT I &€ - (q@ oA
agt e gy ¢ et W Tifafzwa
AT §1 Agr 497 97 ¢ TFITEH &
T 78 3@ o sy 71
e § M3 agsas fad aoq gerT 31
afxa oo g% fag s 29 &
qgb s wEY W AIT 8T 9T 4
T § | IeET AV W ATT B T
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T & &t St ¥ fgar aear § 5
g feram ¥ @iy AW 9€ T JEQ
marg & o€ fF

‘(Interruptions)

SHRI KALYAN. ROY: Are you go0-
ing to complete at 2.30?7 When will he
reply?

SHRI SHYAM LAL YADAV: Yes,
yes. Let him reply to all these things.

gH1AY W @Al gl § T e

aTal § WIWE 1N &7 MEAFAT @I

g1 oW wweT g Fo wroar e

N AW R} g B gd I@Am

qeqr, su faifaq At o=am, @@y

AT S arfs Sger ewed =3

Tk oY fox gt & agi ewar &1

W § wiT fom a® ¥ a0 A &7

w2 g 57 qw & 37 Fzwr B

gife FFaT AT T@T § SRV AT AT

Ty | TTT AT FN § TIAT FAIgAT

g qrEa FAAT oAty ¥, .

(Interruptions)

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal). Others have
5 minutes and he has alreadv spoken
for more than fifteen minutes. You
try to control Sir. (Interruptions)

THE VICE-CHAIRMAN (SHRI R.
R. MORARKA): Please don’t inter-
rupt, Prof. Bhattacharjee. You must
listen., When your turn comes you
may speak. (Interruptions) No, ne.
He has a right to speak.

ot 5T/ ATH NMIT : A8 T @I

i fu wTdT gavma v fag g
Y ZEIAF 1513 § T8 Td § T
FETTT A FTE RAAL FATRT 4
fea gw megT +WE o e ®
feq g7 @mm & ST QI &Y
$HT g 38R QU 3w F fauw %
T AT I qEIEAT AT W F.5
FA ITAT 2T | A faafed &«

~
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w T 48 arg < {a wwears 61 19
g & ¥ W Tifedy #iT s}
el & qt sar fau wiw  qIaedw

= FY qri7 wifed | i O fag @@

HusgE o e gt dw 3 oef
W & Wit ff Wy W oam
Trh dET AT § 3 @V ¥ mwaw
AT 01 ¥ ¥ g F¥ wErEdS
T ATET ANY ST G 1 HY W
oy Sfas B wF AT § Ow
g Iw F AT N el ;AT
faomar r7 @1 sser & . qar @A
. ¥ I W AEAT & § g @At ;M
THIT qET FT AT WY oorarar &
B9 81 AT ML BT § 4% a<@
F T AT cavEw 7 faudy &%
g SreAt @ SAFT weeneg SvE ¥
SEUIEAR IR

U gEE ae § fv 4% ¥Im Ay
& 1 Q¥ qraT i RY A qAL G
Fa Tifear #Y g 2 ag @9
qMET A€ LET AT FT A AT §
T za® a2d TTEHR B AT FY
FaX g a8 ms¥w A1 o fo g
gfeat feem a1 & foumr ofrar &
H1% 7w gt &+ Twifaar #7 g3
FIT IGEY A4 FT J4TC & WX 20
TG F AT TAT CA@ ANTH &)
FIMT & WIT 39U ooie o/ AT |
Tq J@ § TT JATH WISl BT FHT
&0 T A ORIQE AR KR §
i A N

SHR1 KALYAN ROY: Last point?

o R W g ;. AT WOy
aRY are iz @ §fE qx T an
TF e qIEe Fp WL 9O qE |

wg § # 98 g1 =rgar gfw
gart agifoet 3 da ¥ faa i)
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FT ORI E I & & IJI6 AIHI
eaTq fomAT MQ<T § | UF A T 3
& zrafawa wfsq ¥ agg =S 2 |
faer ot Fawefer FadTdy <ad
i 3q Ot ®Y w@r 91| S§FT AR
I €qTg gAT AT | a8 ag Ar fF
U Avad Iigfgem @rew aad T
Fifgy "X @ gl €W [iay
AT g9 @ § I gU ZIN F qA-
m¥ qwaw foe aqra arfed gad
arg o2 & 5 o1 dufas sfawt €
qg 3 FY, @ w1 ay Fifed
W Tz gafwfadr @ § 91 @aEx
greds € sway mifge< fagr or &%
T 374 AT TTAE g ITHT X FQ
3 £ T qgara # ar &F1 Q@7
Tg1 e gwdan @ f5 fog @iz
¥ fov c@fef &1 9 § wmag @
LA B 7 g SgA FEa
2 <ar fwa® ama & g {
g feg & st fr o wdrarad
ST T . a1y AT =R

=

- N —_
v

g# AR F F0 ARAT §
BHTYT T TF oV oY oWl 0 § 72 F8
TH{XATESR g1 1 §, wafewa @gue
9L T &1 FfUw FT WY 1 TV
g3foa #dw of § €7 fawell &
geaEd ¥ =g wfq 1 & | Awer
W1 gaF fust & 1 Tat F1 ST
T & fr Ao ool o Y TW-
frgatest #L1 ST ag-a3 I AW
AT 0T I7 E & I AFT & 1 Ted
guxy feafa of afes og ga? 2w
A gt @i foake @t wY & B @
BUF g WAl § v Sawy AT
THEIT § Fq ZEIAFE | TH T FV
d@T 77 wewa § fr g s faegw
gifraregsr T FET 0
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[t smte 0 Afga]

TF wedt F w19 F Aev S &0
gaTe A1 g W9 ¥ S/ U
AT G9ET & 93 2T Aie ¥ W R
AR Tad gard A% & How T
g &1 fred A1 wgwT & foa-
lw #§ qig T@e 71 afegd g
faqer @ gur gur & 1 owRT A
MT Joed FWr A1 faaadr ¥ s

#T fagor D0 & c@Tar g

gafay & 978 a1 3T F0gIr § MT
qg =RAT § fa Fermor I o AR
wwwfa ot & gufeAl & oo oA
qz

= TRwET xarr @ (fwer) ¢
SURWLAT WEIRT, § AW FE WA
¥ oA #vl ST AR wRE &g
T ¥ IAXT ATK FT FEAT F@AT §)
g 7T & e ami¥ AT v T T 1
go faar faaon & gafeas ag wa
qgr fzar g A g9 99, @A T |
# 378 UF arg ¥g A7 F1gar g ¥
FT AT g7 17 & WYy €T & fw
wal 133 =afeqdi F1 36 ¥ATX @
FEAAT 97 AETF I 1 133 A q
119 IF F Fredregyr . g a1
FTFT FUT o9 § | ST HAT § WL
gl uT afeeg e § AN 9%
qerata § av  fET s S@raT A4
qIAT FW F | FT FH IEHF
fam § Fmar  4RBIT # @
T ST Fo$IC YF qgar
e fggam & weew foT fw ay
SE § SqAT Fe F1 INEA gH AGY
aFT1 1 & mfesw & 33 100
fufaa = ®ma &1 IONEA W & 9T
@ g dafxs  g2—83 7% 150 fafwaw
T e gR & aifgr | faee faaw
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AT Y TEERT FHEY T qT F & A
& gt mr { AR & s

¥ A At gd | g A g A

foF gAY WA @ee X W e o o
TETFr g o ar fagy qrede
gt & wmiaws § I[N wow 78t
1000, 2000 F[TE, Trez FqU TR
Fuagld ¥ ®7 H AW fam @
T IT ARN FT TG0 g {5 T ae 75
TR agt g F & 1 T AW ato To, THoTo
qre & | WAE FT FH FT AGY @
&1 g0 SR 7 AR S AT B T

AT ag BT T R R i o A w1

T ¥ | IWRA A oagd
FH AL T 137 @ FT HAAT F
Fwa¥ i I) Tl foaad dev gy TE €
Fgt 9X T @ fw 85 FUT %
TgT W R | T mafefEd e F
45 FUT TG 991 &, 09 & 13 FUS
g A § AR @ & FrEEl
F WA 38 FUT TF AT 1 T
7 A TEr-aSt wfwar et § 0 &
gmat g f5 wr 9w ofer & aqfw
ZT A HIET TEI AT AL QT GG
* urq ug foaws o @O

ST wgieT, fage & #er
feaftr ag & f fagre a<FTe @71 wew
TG T W & | FUAT @ & el
F 7 Y I G F e, 9 fagic

gLFR FT WA g, IhF agr g ar |

oSl AR FRTTIAE T&@ F aEE §
#Y 3@ @9y ¥ Fgi ¥ fedt wfawe
R TFo Tro & T I Y IgiA TATAT
faF St oY =8 TG aFA § qE A
AT ¥ are & | Foraey ofY et gemfew

T @) Ty § 7 3 A & mway e

189 ITR oA AR AW
T%3 g6 & 0 4 A1 gl o Ty
=T F & T I TR T A
FY A 2 A FO F A A E T

~
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qLg ¥ 9 a7 ' wgaumfas aeEl &
w7 29T g foan o mfwas & an aegy
&9 waml & e@ Y sl wd fam
gar T far fow fam w7 a ) an
B Tl W wwon fAAgw weasT
T g 3g ;v g fF feed =1 a6t
¥ aray ¥ g ¥ #E gfe 7 gf
3 fugd T ff ¥ Fas F1 FqEA
faog & aww @ qx agT gAT &1 W
197 6-77 & a8 9T IR F F1Eq
10. 41 $QT T 97T /X 197¢-80
¥ 99 F 10.63 FAT TW AT
TET ST 94T AGAT AT @ 2 |
Fai FE fawy +fg 7@ frar @ g
19 79-80 # 1 ¥ IWT T 9T IE
11 .9 FAUT T FT W@ 747 91, AfFA
ag Wt qu /g v § A} 11 sfewma
FET F FH AT gUT G 1 ALY @ W
AT g @A Fo ag g W
af =31 /T gaaw ofaar & smae ma
AT g€ € | AT 3§ WA F1 IWMA
qv FOS wAT A9 FT G §, dfFA
fRz oft s g3 = ot & afwan
HIT FAAIT WU A AWM & IFET HIAF
®ET ZHT ¥ | 3§ WA A I ¥ f9Q
IFIT AT A oo g7 B afEa
@IegT AG AT T ) g AT &3
gl gramFr @l frafa 3@ as &
At & WERT WA WM gE 1 WA
FTIO § feega Gar g1 Y & 1 AR
ms 3feqr wed & 1% v, wemfean
MT e mfy 2ol § S Fama
AT CEGIEE § TT FFT Faa7 feqiar
WF L AV FEm ag g Fgmv Aw H
vaguig w7 efRofnzat 1 af =&
25\ o 2 &) A &, A &9 maneaan
2T Fig 1 ¢ M o7 . w1 FW @
F fag o 4.9 A gfegon @ w7
SEi ¢ ¥ g8 ¥ for qwyg
N SEAG T €EF . Tg WA agl
9T (& TSE FRIELET A LN & |
704 R.S.—6 |
H
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gar ag  fr @ s w7 oF
T3 F WET § AT gy &
agr ag =t fagr an £ g @R @19 v
ag ¢ fF wege W § wgw A
W E AT N A ey oaw oA &
agh 9 @l 937 Tgar & W] fET a8
it 3 @@ & ger fegr snar § A<
FHHAT G 9T AqT & | T7 9FIL
¥ UF FFY FIFAT § T FE@T
CHEGEIE IR CARE U I A1 CA  1Y
FT FAT F AT ¢ I sqiE
¥ fae< @12 gu ¥ &9 avge 69 f&F
wia & 1 W fagx § A FQ ST
g, afew 9u W fat s d gmy g
AT & | T ZF FIAAT A ¥ (57 04T
g A wegT IFH ot faer T wWw
& T ag & A7 faA a7 @19t 997 @O
g fear 3o f-fed A1 ww A&
gar & 1w wmr g fFogr Wy
WesT=1T qAq7 gav & | fHet a7 faar
AT fed 7 1 2% q¢ FIAAT FA1&T S
gFAT g W A& g A owmer
LT S GHAT § ) TEIOd wEw &
SR § FHY g7 wAqE W @At
FAT T "ggE & HIX 399 fag faaoor
WaT F FI | AT AW AW
QI weAr wErea & fF 7 fgaor sqaear
F AF FW F faax ¥ fan w0

o i § foma & fawo § w20
wiEar g | faga ¥ fawg # agd WX
AN TEEdl 7 9T W=H <6 gAA
far & 1 faag ®1 9 Y 2 oEF fd
e gmaHaET ¥ SiF & e £
10 SEqT IWMER AT SART GAT
sifeg | FEd 9 €3t FIEAE
Fear 5 o frey o o€ & oA
&), smar mid Y FFT F AT FHET
qFF 2 wET &, 71F W TERae
7g weat & & faem s ®oFH
A, a8 & g AW T | 9T, THD
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fed ag FgwT grn 5 gawa w §
T S IUST aeT § OS9Rr AT
g {6 saedT § TSy Fg 9T ATy
B aw e aw) 8w, R
“ YT HeF SR 9% 3T T § R At &
gafEfaEr ST Teer a1 FT @ OE
- gufad gt 9= fasrelt #Y w4 T Dt
7§ uee e ¥ W, e & AR
~F g wg F fage #r gerfwefuEy
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Wi TR ®@F qq1E Ao wqA)

20 G FY gH AATH § | HATH
wET gAT T FATH AT | =G HaAT "
fa wT agt 9T 7§ Afww agi uw foe
¥ forr ot Are-few A gmr 1 ag ad)
Fiw g st 9% 20 fAae & syrer Oy
agl faerar & 1 ITATEe wgRy, A9
HIEHT g9 JU T H £ {1 qF A §
Afea Tt AT E Time bell ringsy
oY AT F FTR agr AL AT AL

DT L WIS TSR qg A AT

Wil FH FT UF X a9 T g |
W § Tgd s fasr 99 e
Hel a, ST Fiftzzmadt ¥ WY wr@Tw
g1 Ia5] feaq @ & St o AR ag
- THfEfaEr @1 ¥ agra &< faur omar
il

At wgm Agn faw (fem) -

tram_aﬁgn

st TretEA ST T ;a2 T

;arra TR A T W g

.' ' (Interruptions)

. qfRfEd a1 ¥ 3aw surer ey
K g< 2 qg I 99 gq % (Interruptions)
feaT aX AR g1 4 | SUHHTEAs
wEed, 99 I a1q 1 g9 qd §
T e fadt a1 & mreeY Afwa & =T
q<h 45 /I & "I Gl @1y T AT
fore N7 &7 T A Fw A
FA & | THEN TG & I TIT AT
Wafad sgeww FI g1 3 98
Fgd § % g qrer afar ¥ fasteft
Y 5T 23T IfFA @R fag 5 R
TAT AEATR & q9 g 52 fasrey &
T Al AT ( (Time bell rings) )
T 20TT0E A, . L (Interruptions)

THE VICE-CHAIRMAN (SHRI R.

R. MORARKA): Order, please.

FEATE & 1 WAL wex T I Faaw
q faar & 9w g 99 wer F 9@’ Agl
faemr &, faowet & @ew ) feq &
AT g2 qfewe § faselt o g
afea forg feq gea wd; F9C 1@ aT
24 92 faseft @ A uw fame L

THE VICE-CHAIRMAN (SHRI R.

R. MORARKA): Please conclude.

SHRI RAM LAKHAN PRASAD

GUPTA: I am concluding, W\T IR

QAN WRIEE, W FgAT ATRAT
g Ooma g@aw ¥ fagx # )
% @zel 4 F@l fE e § 9wl
T Hat FT TR T AR 120. 71
2 Tt uv fagrv &1 fEeay 91 66. 50
& gg W SHET AT &1 7z fage
#Fr fegfg &1 fage & k& &7 9@
9 #g) Ius fax ga wady 9aen
#1 Fafag 7gt gAT wirfgw o1, S|t &
frag wa &1 f9gw W ox q@ A
HITH TFAT & | A qgi #1 5 graq
g1 safed ¥ fages & fo ag o

Qe FFaa § 3% gH fFgr I
(T'ime bell rings)

IYGATAN AETRT, WG F U TH
qTa FgTT AT § AT A § MEX
TG F qITE | MA7 TG g Y qgeTqor
NS § AR TgIT 97T g7 IR T
WHRT A ST § 9T A7 ¥ 14T 24

o ) s
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& fegg oz worrd § g g 3w
250 fafega smaazi #1 q@ar g |
zafad g@ @& F1 @A § Wd g
TET 9 & e & 1§ Araw@mF
ST Afe FY oM JTEFT TG AN
et oot 35 fa 91 g wafsd
faw @Y & ag ¥aa T T g ar
ST & @iy 7.5 317 gafast fea
I F FravE ag qwE AT T/l g
gafed a fag o § i@ aafget & ama
Fa8 & gra @0 oqae4T §I, GET
T & o7 emaeyt £ wT 3AH fammaE
S+ fad siravrs efdauies 7 sgqear
FT S 1 T9 WA TH F AL
Iga SATRT g1 AFAl § FAATET FEICH
HIAT TG FATA HLAT § |

SHRIMATI SUSHILA SHANKAR
ADIVAREKAR (Maharashtra): Mr.
Vice-Chairman, in the beginning I
would like to thank the Government
for consenting o discuss the working
+of the Department of Power and Coal
which are the burning and vital, is-
sues of today. The meeting of all the
State Ministers for Energy convened
recently at Delhi shows that the
present Government is well aware of
the situation and wants to tackle the
problem with cincere efforts in both
long-term and short-term  planning
ang not indulge in any patch-work
approach like that of the previous
Janata Government.

I would only like to limit my obser-
vations to the area of energy research
and energy coordination. Sir, for the
first time the Prime Minister consti-
tuted the Ministry of Energy, tieing it
up with coal a1d power and separat-
ing irrigation rom power and thus
empowering th s new Ministry with
the responsibili-y for nodal coordina-
tion of all the energy planning.

Sir, there are separate Ministries
for Atomic Enecrgy and Petroleuran—
-although they also are important
-emergy sectors and atomic energy is

i,
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fundamentally a thermal source of
electricity. In the past, this modal
coordination work was entrusted to
comparativey junior officews. This
was, I think, our first major and pri-
mary mistake because there was
hardly any coordination work done
by the junior officers. The work to
organise this nodal coordinnation was
completely neglected. )

Sir, the election manifesto of my
party has given emphasis on what it
today known as renewable source of
-energy which, in other words, could
be named as non-mineral sources,
while the Janata Party in its meni-
festo, if I am not mistaken, has em-
phasised nuclear power—perhaps
relying on Prasad’s working group
paper. -

31y, we have invested large funds
on atomic energy and nuclear power
and it is a fact that even today the
cost of atomic power is not less than
coal-based power and no doubt all
thiese expenses on atomic establish-
ment has brought status, prestige and
power to our country. But what I
want ty say with very clear emphasis
is that we have to give equal impor-
tance by putting enough money and
making finances available on Research
and Development on developing as al-
ternative non-conventional  sources.

The other day, Sir, our Prime Minis-
ter said in the Lok Sabhsa that at cne
stage even our Planning Commission
was averse fo the idea of spending
money on solar energy research. But
the time has come todayv that we must
and we have to increase availability
of funds for research on non-conven-
tional sources. Sir, we cannot afford
to work half-heartedly on this issue.
I would like to give g few examples,
one of which was very much discus-
sed here. '

On Biogas front, China gstarted a
decade later than us and todey they
have hundred times more gobar gas
plants than we have. Secondly, we
are ignoring the excellent work on
wind-power accomplished at Jodhpur
and Gahazipur. Many countries have
taken to this wind-power while we
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are just ignoring it. Sir, in the same
way tidal power has big potential,
but enough emphasis in that direction
is still to come. On the other hand,
the GSI is spending large amounts
on a poluting source as geo-thermal.
We do talk a lot about developing
solar energy, but in action we have
hardly done anything in tha: respect.
Solar energy can even today be profi-
tably used in space-heating and air-
conditioning, specially in the new
public buildings. But it seems that
neither the Energy Ministry nor the
Department of Science and Techno.-
logy has initiated any discussion with
the Ministry of Works and Housing
to do something in this matter and
make a beginning somewhers. If our
hon. Minister takeg some steps in that
direction, I think it will give encou-
ragement to many other people to
follow suit.

Today, Sir, the Energy Ministry is
supposed to be responsibe for nodal
co-ordination. Funds for research
are allotted by the Technology
Bhavan and I am told that a large
sum of Rs. 40 lakhs was given to the
IIT, Delhi, tp build a Centre for
Energy Studies. It is all right, Sir,
and we have ng grievance against
that. But we are pained when we see
no resul; and when we come to know
that not a single enconomic idea, in
spite of thig assistance, has come from
the IIT, Delhi while the other R&Dr
Centres are not getting enough assis-
tance or financial aid to carrvy out
their new rpesearch. This type of
differentiatiton should be reduced. Sir,
this makes me give a small sugges-
tion to the honourable Minister . to
consider that he should set up a se-
parate Department of Energy Re-
search and Co-ordinnation in the
Energy Ministry and not place it
under the Department of Power to
have a little more purposeful func-
tioning. I would like to support
here theidea and suggestion given by
Mr. K. C. Pant regarding having a
separate Parliamentary Committee
for Energy.

[RAJYA SABHA]
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Sir, I would like to thank the hon-
ourlable Minister for clearing the
Danquni LTC project and I hope that
the Government will take quick steps
to put up similar coal gasification
projects in other cities like Nagpur,
Kanpur, Delhi, ete. Sir, I would like
to make a mention about the Central
Fuel Research Institute—CFRI. This
is a Inational aboratory of value
attacheq to the Energy Ministry. But
it seems tha; the work of this insti-
tution iz stifled. The CFRI and the
CMPDI unitedly can help us in the
better utilisation of our coal and lig-
nite resources. I would request the
honourable Minister to have a formal
review of these two bodies.

Sir, we should spend more on coal
technology research and it mus; get
multi-disciplinary importance. I am
t0ld that there are a number of expert
mining engineers in thig Coal Depart-
ment. It is good to have their ex-
rertise, But what we feel is that
they alsg should be equaly aware of
the changing technology of the world
and should not restrict themselves te
the coal-raising problemg only. We
must have our own independent study
on coal and spend more on R&D in
a planned way rather than relying on
foreign suppliers of technology who
are in a way looting our country.
Much more is to be done in improving
he performance and calibre of scien-
tists and engineers in the Central
Power Research Institute. An exter-
nal review in co-operation with the
other Bangalore institutes like the
Indian Institute of Science will go a
long way in improving their perfor-
mance, Here I would like to noin: out
the commendable work this institu-
tion has done by way of taking up a
survey of a village in Karnataka to
know how electricity and other types
of energy are utilised at the village
leve] and they have been able to re-
move many prevailing myths regard-
ing village electrification. Sir, I
would like ty suggest further that the
Minister should consider setting up
a public sector consultancy company
for the power sector. Tatas and the
Kuljians should not in any way domi.

~
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nate the thnking of our Central
Electricity Auti0rity or the Depart-
ment of Powe'. We must give due
encouragement to young energetic
visualisers to nlan out our power
strategy rather than the soon-to-be-
retired seniors wvho are more interest-
ed in rehabili ating themselves in
some foreign companies or in some
multinationals somewhere. Looking
at the targete.d massive increase in
power generatiin capacity, I feel that
these young sc entists will go a long
way in helping us in achieving those
targets.

Sir, we shou'd have an integrated
energy policy which is the need of
the day and t!e way the Mimister is
working today and the spirit he is
showing in changing the whole policy
and improving the conditions of the
persons workiny in different sectors, of
his Ministry, 1 hope he will keep up
the same spirit and improve its funca
tioning in the 'uture also.

PROF. SOUF ENDRA BHATTACH-
ARJEE: Mr. Vice-Chairman, Sir, the
point that has ‘seen emphasised by all
in respect of mnergy, that is, power
position in our country, is the overall
shortage, a poi t which has been em-
phasised by the Minister also and
how things can be improved in this
area so that our economy which is
very much dependent on this aspect
does not suffe: as it is suffering at
present.

But in this connection, some dig-
ression was made—I think, by Mr.
Yadav—when ‘ve were discussing the
Union Budget .nd he suddenly jump-
ed on West Ber:gal Government oul of
some psychosis which must be. But
so far as the jiower position in West
Bengal is corcerned, the present
Energy and Coal Minister at the
Centre must know it best. It is not
worse than wlat it was during the
time when M. Yadav’s party was
ruling this cotntry. Last year, the
shortage was 4.9 per cent. Today
it is 16.6 per cent, as against the
national averase of 16.1 per cent de-
ficit. I do no. say that the West
Bengal Government does not have a
responsibility 'n the matter of imp-
yovement. Bui there is another as-

[
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pect also. Certain projects were not
allowed to be launched, as for ex-
ample, Golaghat, where the acquisi-
tion of land was not possible till 1977
when the previous Government went
out. Tt was only after that when
acquisition of land was possibia even
though the scheme was cleared as
far back as 1973, and in the course of
three years, in 1977-78, 1978.7% and
1979-80, the West Bengal Government
allocated a sum of Rs. 293 crores for
on-going projects and certain margi-
nal things, Undoubtedly, load-shedd-
ing is not a phonomenon particularly
in Calcutta and in other parts. But so
far as shortage goes, Mr. Yaday's own
State, U.P., hag got a shortage of 22.8
per cent, Bihar has a shortage of 31
per cent, Maharashira has a shortage
of 19 per cent, and so on. So this is
a country with wide phenomenon
which has been emphasizeq by the
Minister himself. So it is no use trying
to point the finger at a particular
State because of political differences.
Political avenues must come, but not

in a manner which does not serve any _
purpose.

Now, the question is that we have
a deficit of more than 11000 mw in the
matter of power, and when we consi-
der our production capacity, it seems
that even with a  super thermal
power station we are to live with
power shortage if the present pace
goes on for quite some time. My
specific question to the Minister would
be whether he can hold forth a hope,
based on concrete facts, that this
situation would change on a national
plane and we will be rid of the power
shortage which is crippling our indus-
trial activity. He said in the other
House that even Haryana has {o re-
sort to power cuts. Only two or
three days back, an engineer working
there was telling us that the industry
there has sometimes to suffer up to
80 per cent. Let him check up the
figures and see what is the actual
position. But the fact remaing that
barring one or twe States, all over
the country there is huge shortage.
At the same time, there are regional
imbalances. The power projects, by
their very nature, are not such a
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thing in which regional imbalance
can be done away with overnight.
But we know, the eastern regions has
been alloited a capacity in the next
five years which is about half ¢f what
hag been allotted to the northern re-
gion and the western region. Now, has
the Minister any programme to do
away with this imbalance and gradu-
ally make up the balance?

Sir, two minuteg more. That is one
aspect of it. There has TDbeen the
total neglect of the North-Eastern
Sector which has been pointed out
by wvarious wother friends. In  his
speech in the other House, the Minis-
ter referred to the development of
Hydel power projects. According to
him, we can develop a capacity of
70,000 MW of hydel power. But at
present we have hardly 11000 MW of
hydel power. Now, hydel power is a
source of energy which ig very cheap.
Bu; it takes time. We are getting
assistance from foreign countries to
develop this source of energy. I do
not know whether it means multi-
nationals or others. But let ug try to
see whether our own resources and
our own technical know-how can help
us in thig respect. In the case of
Rohini we have been able to utilise
our own technical know-how. Can
we do it in this case also? I would
request the hon. Minister to do away
with the contractor system in the
matter of coal. The situation that
hag been prevailing in Dhanbad. Asan-
sol and Raniganj belt is the direct
outcome of the contractor system,
would the hon. Minister be prepared
to do away with that and also to do
away with private trade in coal? He
talks of strengthening the public dis-
tribution gystem. But the public
distribution system and private trade
cannot go hand in hand. Let him
take that initiative in this case of
contractors sg that they do not rule
in the ccal area and the coal is not
sold in the Dblack market. (Time
bell rings) So far as smuggling of coal
-across. ‘West Benigal is concerned,
he should know that the entire smug-
gling on the international
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border 1s the responsibility of the
Border Security Force which is un-
der the Government run by his own
party. In that case he should blame
his own party. If they have any
specific complaint, they should iry to
establish it and not try to make
fantastic allegations againsy the Gov-
ernment which doeg not see eye to
eye with their party in many matters.

THE MINISTER OF ENERGY AND
COAL (SHRI A. B. A GHANI
KHAN CHAUDHURI): Mr, Vice-
Chairman, Sir, I am thankful to the
Members who have participated in
the Debate. Some of them have
given very valuable suggestions and
I can assure them and also the House
that we will try to implement them
in our own way. Some of them have,
in their own characteristic way,
criticised the Government which is
neither here nor there. This criticism
is for criticism’s sake and whatever
is done by the Congress (I) Govern-
ment, they will go on criticising that.
I had thought that some concrete sug-
gestions or some consensug will
emerge. It ig a very important issue
and I had thought that the debate
would go on that line. But, un-
fortunately, some of our friends have
taken a very narrow party line and
have hurled abuses at me personally.
Well, they can hurl abuses at me, I
do not bother about their abuses and
I do not depend on their certificates.
But I can assure them, and I think it
is proper, that I will continue to do
it.

Mr. Vice-Chairman, S8ir, today,
there is no doubt, there is a crisis of
energy. And today. everybody is
thinking, I am sure, that energy must
flow and this must flow in such a
fasion that shortages do not occur.
This is the demand today. This also
reflects, according to me, the progres-
sive attitude of human mind towards
the energy problem. Undoubtedly,
ag Mr, Pant, has very correctly point-
ed out—I entirely agree with him—
the future growth of India depends
on how we as a nation can solve thé
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the countries in the world are today
preoccupied with the threat of energy
crisis which is brought to the civiljz-
ed world, I

ey T

SHRI KALYAM ROY: Sir, he can

lay it on the Table of the House.

THE VICE.CHAIRMAN (SHRI R.
R. MORARKA): Order, please.

SHRI A, B. A. GHANI KHAN
CHAUDHURIL: Mr. Vice.Chairman,
Sir, some of the countries are fortu.
nate enough to have oil. But I
think, this is just for the time being.
I believe that ng single prescription
existed in this worlg of today for the
solution of the energy problem, Mere
energy conservation is not enough.
Petroleum alone is not enough.
Nuclear energy :s not enough....

SHRI KALYAN ROY: Why is Mr.
Mahajan staring at the Minister?

THE MINISTE OF STATE IN THE
MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): I like hie
face. T

SHRI KALYAN ROY: We a]so 11ke
his face, includin;s yours.

- PR
Lol

SHRI A. B. A. GHANI KHAN
CHAUDHURI: Sclar energy is not
enough, And n-o.thermal points to

the same thing.

D

Sir, ag Mr. Pa't was trying to
impress the Hou:e, and I agree with
him that probably proper combina-
tiong of all these factorg have to be
found to tackle the present energy
crisis. I do not gree with Mr. Pant
when he says tha. we do not have an
energy policy. We have an integrat-
ed energy policy and we are deter-

~-mined to implemznt that. . - -

. SHRI NARASINGHA PRASAD
NANDA (Orissa). What is that policy
then? You just describe that policy
to show that you have an integrated

pohw . o P LY B g

ok
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SHRI A. B. A. GHANI KHAN
CHAUDHURI: I am just coming to

that. .
[T - L TR " §

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMEN.
TARY AFFAIRS (SHRI SITA RAM
KESRI): You just wait. The Minis.
ter is competent to reply.

sfiAdt e qEvaeaty (afy=Er
Fer ) : fECHT A e ETFRE?

SHRI A. B. A, GHANI KHAN’
CHAUDHURI: Mr. Pant hag wanted
to know what the integrated energy
policy is. Keeping in view the
picture of energy needs for the future,
We are going ahead with an integrat-
ed energy policy of reducing depen.
dence on oil, promoting the program.
me of conservation, developing
electricity based on coal, hydro and
nuclear, and accelerating research
and development in non.conventional
energy sources, It is to reduce the
demand of oil as such, and to recover
the real cogt that the Government had
recently increased the prices of
petroleurn  products. Already the
demand of motor spirit has fallen.
We intend to pursue the conservation
measures, improve the efficiency of
energy use and develop non_com-
mercial sector which feeds the rural

3 p.v, Tl - Ty Tatla

areas., The programmes for’

3p.M. renewing forests and wood-
lands are being taken up
by the Ministry of Agriculture.

Thig is our integrateq policy.
For the present what is our basic
thinking on this? ‘Our basic policy
today, in a country like ours, to my
ming our present task is to ensure
that the energy requirement of the
country is met by the elecirical
power as far ag practicable. But,
unfortunately, to day out of the total
commercial energy consumption, the
share of electrical energy is only 28
per cent. This is a big gap and we
want to cover that gap. . .
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Now, there is another factor which
we would like to put before the
House and that is the per capita
consumption. The per capita con-
sumption in our country is very low,
The per capita consumption in
a country like Canada is 11,000
kw., Sweden has 9,000 kw,
and so on, But our per capita con-
sumption ig only 130 k.w. But, I
do not think we have any reason to
be panicky on this score because we
are much behind these countries in
building up the infrastructure of
power sector. They were much
ahead of us. There is no doubt and
there are no two opinions on the
fact that power crisis exists in this
country and there is a gap between
the demand and supply and the rate
of growth of generation is lower than
the rate of growth of demand. Sir,
this ig a basic fact. I am not going
to dispute this. This exists and this
is also a fact that it is a legacy of the
past; not that in six months’ time we
have created a situation like this.

The House will be pleased to hear
that at the recent Power Ministers’
Conference the Prime Minister sug-
gested that our planning should be
done in such z fashion that ten per
cent reserve should always be there.
In other words, it means that genera-
tion should always be ten per cent
ahead of the demand. Thig will en.
able us to avoid load-shedding, which
has become the normal phenomena
in our life today.
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The revival of the national economy
demands that power crisis has to be
solved and it has to be solved in the
quickest possible time. Here T will
beg of all the Members {0 be un-
animous in helping us in seeing how
we can tide over the present difficul-
ties. Taking India ag a whole, the
installed capacity today is 29.000 m.w.
hydel is 11,000 m.w. and thermal is
18,000 m.w. of which is 2,000 m.w. is
in the Central sector,

Mr. Viee-Chairman Sir, you have
heard maiiy of my friends speak on

[RAJYA SABHA]
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the D.V.C. Well, it is in the Central
sector. I do not say that the D.V.C, is
running in a perfect fashion.

As a matter of fact, it is 3 sick
unit today but when I say something
about the State Electricity Boards, I
simply mean that not only the DVC
but other State Electricity Boards
will also improve. DVC has to be
improved; we are trying to improve
it. We have sent a task force. We
have brought British experts and they
have given us their interim reports.
We are now irying to do away with
the technical deficiency that they have
pointed out. 1 have no doubt that
within a couple of months, the DVC’s
performance will improve. But that
does not necessarily mean that other
State Electricity Boards will not im-
prove. Many of our friends have
referred tp Central sector. Well, I
have said what I have said. I have
said that we have to see if a certain
sector cannot function efficiently and
cannot fulfil the national obligations,
we have to find out as to why they
cannot function, what is the trouble,
what is the difficulty, and whatever
help is necessary, whether it is in the
State sector or in the Central sector,
we have to render that help. That is
our argument. That i3 what we
want. But unfortunately we have
been criticised. Unfortunately, we
have been, mostly I have been, mis-
understood. For the next five years
planning we have cleared about 20,000
MW of power, of which 6,000 ig hydro
and the balance 14,000 MW of power
is thermal. Wa have cleared it and
construction is going on. Now, many
hon, Members obviously will ask me
whether we will be able to do this job
on the scheduled time, during the
pixth fixe_year plan. Well, this ig a
most important question. To my
mind, this is a vital question. This
is the trial of the present Govern-
ment. If the present Government
cannot do this, well, we cannot do
away with the shortage of power pro.
blem... (Interruptions) We have
got to do it; we are determined to do
it, amd I think, we shell do it. Veu
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.may laugh; yoi have the reason to
laugh, because :ou belong to opposi-
tion, you will laugh; I know that; I
am conscious ol that.

SHRI KALYZN ROY: He started
with a bang ard ended up with a
‘whimper.

SHRI A. B. A, GHANI KHAN
-CHAUDHURI: 3ut the basic fact
.remaing that orly future events will
prove whether we have been able to
do the job or rot. It is too early to
-say or to utter any views on this.
These projects have been sanctioned
and different e¢lectricity boards as
well ag the Central electricity boards,
as I have said are on the job of
<congtruction. We are very much
concerned with the slippages. Num.
ber of Member: have pointed out
about the slipp:ges. I do agree that
in the past, slippages have occurred
for a number o* years. Now, we are
trying to call 1he Chief Ministers to
have a dialogu: with them to make
them interested to tell them to be
careful about the slippages. We tell
‘them ‘Kindly see that these slippages
-do not occur’. As 3 matter of fact,
I have met most of the Chief Minis-
ters, This was discussed not only in
the Power 1linisters’’ Conférence.
‘The present Puwer Ministers’ Con.
ference was not 5 ceremonial one. It
was a Power “linisters’ Conference
for a2 purpose. It was a Power
Ministers’ Confi:rence which dragged
on for two days. Not only it ended
there, Even a‘ter this, the State
Ministers and inysel?f have been dis-
cussing and discussing. We are talk-
ing. We are t'ying to minitor their
entire requiren ents, We are telling
them ‘You do not hesitate to tell
your difficultie: to us; if you require
steel, cement a 'd other things, do tell
us’. We tell thym ‘We will try to help
you as far as practicable’. We are
all the time pu.tting emphasis on the
on going projects. We know if we
complete this, we will turn the table
and T am sure those who are laugh-
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ing today at me, will surely appre.
ciate our exertions, our endeavours,
our efforts...

SHRI NARASINGHA PRASAD

NANDA: They are laughing at them-
selves,

SHRI A. B. A. GHANI KHAN
CHAUDHURI: I am sure also that a
hew era would start in Indja an era
of prosperity. So far as the power
sector is concerned, a working group
has been set up by the Planning
Commission tq draw up a programme
of power dJdevelopment in the next
decade. We are not |content. Nor.
mally, the practice was to think in
terms of five-year plans. Now, we
are not thinking in terms of a five.
vear plan only. We are thinking in
terms of a decade, how to solve
once and for all thig knotty
vroblem of ours. The suggestion of
the prime Minister for having a re~
serve of ten per cent will be kept in
view. Beyond the period of the Sixth
Five-Year Plan, we are working also
on the Seventh Five-Year Plan. The
House woulq be pleased to know....

SHRI NARASINGHA PRASAD
NANDA: Now, you are implementin
the Seventh Five-Year Plan? .. -

SHRI A. B. A. GHANI KHAN
CHAUDHURI: The House would be
pleased to know that already, 9.000
MW worth of projects have been clear-
ed. Always, thera is and there used to
be anti-Centre argumentg which we
used to hear from the States that pro-
jects are pending before the Energy
Department or before the Planning
Commission. This time, we are deter-
mineq to clear all the projects which
are technically feasible and if the
States have the resources, taking up
the matter with the Finance, let them
go ahead, and we will help them in
every possible way. T have told thsm
that T will personally fight with the
Finance for the resources, if they lag
fbehind in resources. I was talking
about 9,000 MW worth of projects, in
relation to the Seventh Five-Year
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Plan. Another 7,000 MW has been
cleared by the Central Electricity
Authority, which the Planning Com-
mission has been examining. They
have not given their hlessings. I have
no doubt they will soon give their
blessings. In the Seventh Five-Year
Plan, our endeavour is...

SHRI KALYAN ROY: Why are you
silent about the Eighth Five-Year
Plan?

SHRI A. B. A. GHANI KHAN
CHAUDHURI: I have said, for a de-
cade, we are planning. If you want, I
can give you the details, if it will make
you happy. But here, so far, so long,
our emphasis has been on thermal.
Now our emphasis is on nydro. In the
7th Five Year Plan we are thinking
to do it on 50-50 basis, j.e. 50 per cent
thermal and 50 per cent hydro. We
are also thinking to condense the pe-
riod of hydro. In this connection, if
we require some experitise, some
knowledge from abroad, in the nation-
al interest, we will not hesitate to take
that.

Many of the hon. Members; have
correctly pointed out about the capa-
city utilisation factor. I agree with
them. The capacity utilisation has been
very low in recent days. In 1976-77 it
was 55 per cent. Before we came, it
was 44 per cent and now it is 48 per
cent.

Now some people have talked about
the difficulty of coal while some others
have talkeg about the difficulty of tran-
sportation. Well, this difficuity is there,
I am not saying that the difficulty is
not there, but the fact remains that
we have improved a lot. There was a
time when most of the power stations
used to have only one day’s steck, but
today I think, most of the power sta-
tions are having three or four or even
five days’ stock. We are trying to build
up stocks. Where there is a complaint
3f the quality of coal, we are giving
special attention to that and we are
trying to improve the qualily of coal

alse. P S - B B
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There has been some controversy
about BHEL, Mr. Vice-Chairman, Sir,
I think that has no significance be-~
cause we are thinking to introduce
quality control ang maintenance of
time shcedule for delivery equipment.
If these two things are done, if
BHEL can maintain the time sche-
dule, if {he delivery equipment is
dene in time, it the quality control is
there, I think the desire or the urge
to import foreign things will go. But
even then I would like to inform the
House that on this issue we are hav-
ing an open mind. Wherever we think
that there is a necessity or a particu-
lar State Board is demanding it, we
will give due weightage to the re-
commendations of that State Electri-
city Board, but it is our national po-
licy to control indigenous materials
and we will continue to do that.

With regard to the Rural Electrifi-
cation Corporation, my experience
tells me and also some of the MPs
have pointed out that rural electri-
fication suffers the most. Mr. Pant
also dealt with this point yesterday
in his speech. I have brought it to
the notice of the Chief Ministers of
different States that the rural sector
must get the minimum power. What-
ever happens, you must ensure that
the rural sector gets at least 4—6
hours’ power. Otherwise, rural elec-
rification is purposeless, meaningless.
Mr. Pant has asked what we are
doing about the bio-gas, For hig in-
formation, I can tell him that all
these years only 60,000 to 70,000 bio-
gas plants were installed in the coun-
try. In the Sixth Five Year Plan,
we have targetted that 2 lakhs plants
will be installed during that Plan pe-
riod. I think if we can achieve this,
this will be a good achievement.

[V §
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Other Members iave laid emphasis
on solar energy. I do not say that we
have achieved much in this field. But
at the same time w. are not indifferent
Regearch and develop-
ment is being accelerated. A 10 KW
experimental powe- station has been
installed at Madra: ITI in collabora-
tion with the FRG, from whom opera-
tional data and cost data are being
obtained to examine its commercial
viability. Three +«xperimental solar
pumps have been installed by the
Central Electronics Ltd. in Gujarat,
Rajasthan and Del. and three more
are in the process of being commis-
sioned. Photo voltaic system ig being
undertaken. Product development is
being promoted. Research on wind
and investigation 'm tidal power de-
velopment are also being planned.
Two geo-thermal projects—one in
Himachal Pradesh and the other in
Ladakh area—are :n various stages of
investigation, We raust remember that
all this we have been doing. We have
not neglected any sector. But unfor-
tunately or fortunitely we must re-
member that for t.ie present, the new
sources of energy will not give a
solution for the energy problemg till
the turn of the cenilury. For this, we
have to develop vconventional energy
sources, Electricit:” is one such source,
for which alsp loig-term planning is
being done.

Mr. Vice-Chairn an, I have replied
to the points raised by most of the
hon, Members on the floor of the
House. One very controversial point
has been raised by some Members
about the statemer t T once made about
the private sector';s role in the power
sector. What 71 said ig this. The
private sector people came to see me
and I told them cn their face: “You
criticise the Gc7ernment’s perform-
ance. Why don’t you yourself do
something? If yo |1 'want to do some-

-thing, we will allow you to do it. Go

to the coal mines. invest your money,
but remember you will only be allowed
to generate: no transmission, no dis-
tribution, nothing of the sort will be
allowed. We will buy the power.” We
can enter into an agreement with
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them. Details will come up if they
come forward. But unfortunately none
of them has come forward. And this
hag raised such a controversy that I
cannot tell you. But I wanted some-
how to solve the power problem. If
somebody comes forwarg to invest
money, if somebody sells power, we
are prepared to take it. Why not?
For Calcutta’s electricity supply, the
private sector is still there. Wge have
not touched them. That is there and
I can tell you they have been doing a
very good job,

182.

Now I will come to coal. Most of
the Members of the House are probably
aware that production of coa] has been
static for three or four years. Pro-
bably, the annual growth rate has been
about one per cent. Well, some of my
friends will also argue with me about
wy figures. They say it is all lies,
all lies, ag if they are the only foun-
tain of truth and we are the fountain
of all lies. Coa] production was about
101 million tonnes in 1977-78. It was
increased to about 102 million tonnes
in 19%8-79 and 104 million tonnes in
1979-80. 1 do not think Mr, Pant has
been well informed when he hag said
that there has been no improvement
in coal. I do not know if I had heard
him correctly, but I would beg of him
not to misunderstand me if I have not
understood "him properly. I am glad
to inform this House that during the
first quarter of this year we have
already attained a growth of 10 per
cent over the previous year. Thig is
the first time, after many years that
the coal industry hag attained a growth
rate of this magnitude.

Mr. Vice-Chairman, Sir, while I say
this, I do not say that everything is
all right with the coal organisation.
We are reorganising the whole thing—
Coal India. And I am sorry—I must
apologise before the House—I cannot
give you details of that thing because
discussiong are going on with the
Planning Commission and Finance and
it will go to the Cahinet then. After
that only T can pronounce. But I can
assure you, I am aware of the pro-
blems, many of the problems that have
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been brought to my notice by my
respected friends here about corrup-
tion. Well, I am personally trying to
look intg these. I do not know how
far and to what extent I will be able
10 do away with the corruption system.
Here also I would like your co-opera-
tion.

- SHRI R. MOHANARANGAM (Tamil

"Nadu): We do not co-operate with
corruption, Sir,
SHRI A. B. A. GHANI KHAN

CHAUDHURI: To do away with cor-
ruption I want your co-operation here.
To do away with this corruption sys-
tem, do help us.

Sir, there are people 'who become
‘very happy when they find something
wrong with the nationalised industry
because they do not like the public

sector. So you see, wherever there is
something wrong with the public
sector, they rejoice. But there is

nothing to rejoice at it. It ig our duty.
I am pot saying that we did not have
any lapses. I am not saying that we
have not committed blunders. Yester-
day Mr. Kalyan Roy was telling me,
this officer has not been penalised or
that officer has not been penalised. I
would most humbly tell him that it
was done in 1977 it was done in 1978
and it was done in 1979. How cap I,
today, reverse the whole judgment?
It will be a big problem. But as I
have told you—ang I am assuring this
House—I will not spare any corrupt
officey provided his corruption is
proved. You see, I am nobody to
penalise an innocent man. This is
not the idea of administration, this is
not the idea of rule of law. So about
corruption a lot of things have been
said. I can tell them “We are with
you. Kindly help us.” Many of you
have talked about the safety mea-
sures—and very rightly. I congratu-
late you on this. I am with you to
see that the safety measures are taken
up in proper spirit. If the Members
of the Rajya Sabha like, they can go
with me or they can go alone to the
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mines to See whether the safety mea-
sures are being implemented or not.
We have safety committees and they
have made almost 200 recommenda-
tions. All those are there. When Mr,
Kalyan Roy or gomebody else says that
these recommendations are not being
adhereg to, probably he is correct. 1
am not disagreeing with that. We
have to look into it very carefully to
see that the safety measures are ad-
hered to and accidents, as far as pos-
sible, are avoided. It is our duty, it
is everybody’s duty, to look into that
aspect of the problem,

Now gomebody has raised a point
about the difficulties of inputs. I

would like to give some information ™4
‘here,

In the eastern region there are
some difficulties so far as power is
concerned. Not only are 'we trying to
improve DVC but are also thinking to
instal many captive plants which will
start working very soon.

Now somebody said about explosives,
I am glad to inform the House that
the scarcity of explosives i no more
there. Not only are we importing ex-
plosiveg but also we have our own
concerns producing explosives. That
is sufficieni to meet our demand. So

explosives are not a constraint today.?l

Then somebody has said about
cement, steel and all these things.
Well 1 do not dispute that there are
some shortages here and there. If we
cannot get them within the country,
we are thinking to import them. But
We are not in any way {rying to halt
the progress,

About certain welfare measures,
some of my friends have very rightly
said certain things. I agree with them.
Since I became the Minister, I went
round and I am very keen to intro-
duce social welfare measures—housing

i

facilities, hospitals, schools and other™

welfare measures.
gest anything, we
accept it. We have a Consultative
Committee. I do not know why Mr.
Pant suggested another Parliamentary

If they can sug-
are prepared fo



—

- modernising all
- necessary, of takFing expert knowledge.

185 Discussion on the working of [24 JULY 1980]

Min, of “nergy
Committee. The Members in the
Consultative Comir.ittee are the Mem-
berg of Parliament

SHRI KRISHNA CHANDRA PANT:
\Uttar Pradesh). &ir, I did not think
that I had to expliin to the Minister
the difference betveen a Consultative
Committee and a ‘arliamentary Com-
mittee like the PAC or the PUC. 1
thought he knew t e difference.

SHRI A. B. /. GHANI KHAN
CHAUDHURI: [ 11ink the Consulta-
tiva Committee is quite sufficient to
leok intg the matt.r.

SHRI KALYAN ROY. Provided the
officers give the information correctly.

SHRI A, B. A GHANI KHAN
CHAUDHURI: Mr Kalyan Roy, I may
assure you that I would t{ry my best
to help you. Stil. if you think they
are not giving yc1 the correct infor-
mation, I do not I now what I can do.

SHR] KALYAN ROY: You
correct them and give the
answer.

AN HON. MEMBER: All right. The
suggestion is notable,

should
correct

SHRT A. B. A. GHANI KHAN
CHAUDHURI. sc¢ I think, most of
the points, I hav: covered. There is
one point of M . Kalyan Roy, put
forth before us ery vigorously, and
he has probably tried to sway the
House with. him. I do not want to
blame him because he has a point
there. In the case of the CCL the
production has gone up from 5.97
million tonnes in 1974-75—he was
talking of the uvnderground, I mean
ground mines—to 6.98 million tonnes.
Shoulg I read al! this?

SHRT NARASINGHA PRASAD
NANDA . You ley it on the Table of
the House,

SHRI A. B. A. GHANI KHAN
CHAUDHURI. Cr do I say that there
is a decrease in the production? And
in this respect we are thinking of
the mines and, if

PR
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Mr. Vice-Chairman, Sir, I think 1
have covered all the points of the
Members. One personal explanation,
I think, I owe to the House.

SHRI KALYAN ROY: Before you
go to personal explanations, twg points
you have not explained: Why is it
that til] today there is no Secretary of
the Coal Department and that there
is no Chairman of the Neyveli Lignité -
Corporation? I could not meet the
Chairman of the Coal India. Out of
30 days, he js here for 20 days. The
work is paralysed.

SHRI A. B. A. GHANI KHAN
CHAUDHURI: WMr. Vice-Chairman,
Sir, what has happened js that there
is= a dialogue between the Planning
Commission and the Finance.

SHRI KALYAN
the Secretary?

ROY: To appoint

SHRI A. B. A. GHANI KHAN CHAU- -
DHURI: To reorganise the whole Coal
India. Yeu see, sometimes, his pre-
sence is required for postings. Probab-
ly they require something. 1 do not
know the details of it. But you see ap-
pointment of Secretary, I do not think,
is a very important factor.

SHRI KALYAN ROY: The Chairman-
of the Coa] India is there. He is most
often in Delhi. I would like to table
a question: On how many days was
the Chairman of the Coal India pre-
sent in Delhi and on how many days
was he in Calcutta?

THE VICE-CHAIRMAN (SHRI R. R~
MORARKA): Order please.

SHRI A. B A. GHANI KHAN
CHAUDHURI: Our eminent friend, Mr.
Kalyan Roy, I will never be able to
make happy.

Sir, there has been a personal attack-
on me. Mr. Kalyan Roy wants to
throw me into the Bay of Bengal

SHRI KALYAN ROY: I never men-
tioned his name. The Bay of Bengal.
will be totally polluted.
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THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): Order piease.
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SHRI A. B. A. GHANI KHAN CHAU-
DHURI: One point, T would like to
make quite clear. There are varieties,
types, of coal. Soft coke, coking coal
and non-coking coal,

SHRI KALYAN ROY' There is no
cooking coal. (Interruptions)

SHRI VIKRAM MAHAJAN: There is
nothing to laugh at a wrong pronun-
ciation,

SHRT A. B. A. GHANI KHAN CHAU-
DHURI: Coking coal. Mr. Vice-Chair-
man, Sir, there is mno restriction on
soft coke and non-coking ccal I have
visited many places, and some people
have said that their industry was at
the point of closure, that they wcee
not getting wagons, that they could not
bring coal, that there was scarcity of
wagons, this and that Well, Sir, 1
have made some ad hoc allotments and
also told the Government that so and
so had been made an ad hoc allotment
and asked it to find out whether he
was a genuine consumer or not. I do
not think I have done anything wrong.
This is within my competence, and the
law provides for it,

Second thing is, there has been a
storm in the cup of tea because I have
given some coal to the people of Mal-
da wherefrom I come. Yoy see, there
is a lot of consfruciion gecing oa in
Tarakka and Khajuria. For Dbhattas,
brick.burning, they require coal. 1
have been the Minister for more than
six months. In the six months prob-
ably I have given them 350,000 tonnes
‘of coal on an ad hoc basis. And if
somebody has done any wrong or mis-
chief, well the law wil] take its own
course. But I do say on the floor of
the House that I have committed no
wrong and I am fully competent to
give this. Even today if any-
body approaches me and 1 think it is
a genuine case, I will give them this.

THE VICE-CHAIRMAN (SHRI R. R.
.. MORARKA): The House will now
“take up the next item.
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SHRIMATI KANAK MUKHERJEE
(West Bengal): Will the common peo-

ple of Malda get ceal at fair prices or
not?, .

THE VICE- CHAIRMAN (SHRI R. R.
MORARKA) : Order, please.

—_—

RE. CLARIFICATION IN
TO
MINISTER ON THE 23RD JULY, 1986
REGARDING (LYBERALISATION OF
FREEDUM FIGHTER PENSION

RELATION

CHEME ETC.
SHRI BHUPESH GUPTA (West
Bengal): What happened to the other
matter? Yesterday—I think you were

in the Chair—when Mr. Makwana made
a statement on freedom fighters’ pension
and certzin other things, it was decided
that today we would be in a position
1o ask for clarifications. Therefore,
we did net ask for clarifications yester-
dav. I told Mr. Makwana about it
and he is quite willing to reply. But
it seems you have forgotten it. Yes-
terday I think you gave the ruling or
whoever was in the Chair. He read
out the statement, but in order fo
accommodate the other business,
we stopped there and it was agreed
that Mr. Makwang would come and
give clarifications today.

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): Mr. Bhupesh Gupta, you
should have raised this point during
the Zero Hour today.

SHRI BHUPESH GUPTA: 1 tried. 1
tried again and again. Now, it is not
fer me fo try. You said, the Chair
said, “Temorrow it will be done”. Now,
tell us when we should do if. -

THE VICE-CHAIRMAN (SHRI R. R.
MORARKA): I said it for today only
before the statement was read out.

STATEMENT MADE BY THE:

——

After the statement was read out and g4

the clarifications  which you wanted
were contained in it, T did not say any-
thing more. Anyhow, if you want any
turther clarifications ...

SHRI BHUPESH GUPTA: I know it
was settled. If you consult the record,



